123 [Eléctlon to Committee MARCH 10, 1978 Election fo Committee 124

[Becretary-General)

which has bean passed by the
Rajya Sabha at its mtling
held on the 8th March, 1976.”

—

BILLS AS PASSED BY RAJYA
SABHA

SBCRETARY-GENERAL: 8ir, I lay
on the Table of the House the follow-
ing Bills, as passed by Rajya Sabha.—

(1) The Contempt of Courls
{Amendment) Bill 197¢.

(2) The Maternity Benefit
(Amendment) Bill. 1976.

ANNOUNCEMNTE RE PANEL OF
CHAIRMEN

MR SPEAKER, I have to inform
the House that consequent upom Shn
H K. L Bhagat having been appoint-
ed &8 8 Mumnister, ] have nominated
Shri P. Parthasarthy on the Panel of
+Chairmen in his place.

12,03 hrs.

ELECTION TO COMMITTEE

CoOMMITTEE ON THE WELFARE OF
ScREDULED CASTES AND SCHEDULED
Trises

SHRI D. BASUMATARI (Kokru-
jhar);: 1 beg to move:

“That the members of this House
do proceed to elect in the manner
yequired by sub-rule (1) of Rule
3318 of the Rules of Procedure and
Conduct of Business in Lok Sabba,
twenly members from among ibem-

Scheduled Castes and Scheduled
Tribes Tor the term befinning on the
1st April, 1976

MR. SPEAKER: The question is:

“That the members of this House
do proceed to elect in the manner
required by sub.rule (1) of Rule
331B of the Rules of Procedure and
Conduct of Business in Lok Sabhs,
twenly members from among them-
selves to servg ag members of the
Committee on the Welfare of
Scheduled Castes and Scheduled
Tribes for the term beginning on the
1st Apnl, 1976 ™

The Motion was adopted.

SHRI D. BASUMATARI. 1 beg to

move.

“That thig House do recommend
to Rajya Sabha that Rajya Sabha
dp agree to nomunate ten members
from Rajya Sabha to associate with
the Commitiee on the Welfare of
Scheduled Castes and Scheduled
Tribes of the House for the term
beginning on the 1st April, 1876, and
do communicate to this House the
names of the members so nominated
by Rajya Sabha.”

MR SPEAKER The question is:

“That thug House do recommend
to Rajya Sabha that Rajya Sabha
do agree to nominate ten members
from Rajys Sabha to associate wlih
the Committee on the Welfare of
Scheduled Castes and Scheduled
Tribes of the House for the teim
beginning on the ist April, 1976, and
do communicate to this House the
namas of the members so nominated
by Rajya Sabha.”

The motion, was adopled.



